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Fees Charged by Schools In Delhi

1344. SHRI R. P. YADAV : Will the 
Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state i

(a) whether there is any uniform pattern of 
education and levy of schools fees in the diffo 
rent schools of Delhi, including primary, 
nursery, higher secondary schools ; and

(b) whether Government are aware that 
some of the privately run schools charge exor
bitant fees in Delhi and if so, the step* being  

taken to make it more reasonable so that the 
c ommon man may afford it ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI D. 
P. YADAV) : (a) No, Sir.

(b) Yes, Sir. The Delhi Administration has 
at present no statutory authoiity to control 
the levy of fees by private institutions in Delhi. 
The Draft Delhi Education Bill proposed to be 
introduccdin Parliament, however, provides 
for regulating the charge of fees by the recog* 
msed schools.

Applications for Credit to Sm all Borro
wers by Nationalised Banks

1345. SHRI KALYANASUNDARAM • 
Will the Minister of FINANCE be pleased to 
state :

(a) whether there had been complaints f«w“ 
small borrowers that their applications for cre
dit were being turned down by the nationalise 
banks on the plea of shortage of funds* wWe 
credit to sectors and units which had 1**® 
enjoying bank assistance of large sizes for yearS 
was not being curtailed; and




